| TEM NO 28 COURT NO. 3 SECTION |11 A
SUPREME COORTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Gwvil)...... /2009
CC 11002/ 2009

(From the judgenent and order dated 21/07/2008 in TA No. 244/ 2006
of the H GH COURT OF GUIARAT AT AHVEDABAD)

ASST.C. | . T., CENT.Cl RCLE, VADODARA Petitioner(s)
VERSUS
ELECON ENG NEERI NG CO. LTD. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and c/delay in refiling
SLP and office report)

Date: 17/08/2009 This Petition was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE S. H KAPAD A
HON BLE MR, JUSTI CE AFTAB ALAM

For Petitioner(s) M. Devadatt Kamat, Adv.
M. B.V. Bal aram Das, Adv.

For Respondent (s)
UPON hearing counsel the Court made the follow ng
ORDER
| ssue noti ce.
Dasti granted.
th

Matter to come up for final hearing on 17 Sept enber,
2009 along with S.L.P.(C) No.8363/2009.

Department to informthe assessee about the fixed
dat e of hearing.

(N.  ANNAPURNA) (MADHU SAXENA)
COURT MASTER  COURT MASTER



